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FIIAT. 3764(H).—F=1T TLEHT 7, T TSHN AT 1956 (1956 FT 48) ™o zoH zHF
TET I ATATATH FgT AT 7)) T 4T 3F A ITART (1) F Aefi I f W I aeEw F a2
TREET 3T TSHRT HATAT HT ATAG=AT AT 3. 3106 () arrE 11.07.2025 ST 9T TCHE %
TSI, STETLTT AT || @ve 3 IUEUE (ii) ¥ wahriora it ol of, g7 s<aerave o & saaneft foer &
IUST U TSHIE dgdid § Hgid ¥7 § wiga g T=Ent 90 134 (94) F T 8.700 & f7+T 9.030
(Zef), Pl 10.850 & 11.035 (77er) , Tt 14.890 & Feft 14.970 (=) , Fft 16.900 & fiwfy

17.050 (STHTR) st 53.670 & T 53.810 (F=FIE) TF H A &7 & ITAL ad ATLEAT, THLT
T TATAT F AT TS & (70 IH AT & UG A=A | AR | 7 997 F F 909
e ¥ AT FLAT 8 !

ST 36 ATIAAT T A I SATAHIT AT g7 3F i T (3) # AeMT A AT ISATeAT
(R 17 RRegeaTe ereee (RIS & faie 23.07.2025 FT ZAT H T 63T 727 =T,

5226 GI1/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

STarfer HerT TTETT &1 &T2T 3T % qad 1A% ATl 9T g & ore ¥ o= o g s see

3t e frar T g,
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FOUIT T THRTLHUT FHF AT TAT THRTLTHO, TR
T = 02 90
2060
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THTE ARATETE T g et qelt a9 O
2064

3 2065 7 |[fashr FiO 0.009||f&er st fast=r srHTE FFer FHIT T SRErr TH1E
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2065 M

4 2066 T ||fsf F 0.006||f&er YETE AT wHTE T THTT TAMOT ST ST JETE
T, TRTST TARTOT THAT THIE a9 <a ] Te T THAT
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2066 M
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aeer yoTE ST JETE Feer FHTL TEAOT ST 6T
FaehTer, FTRTST AT AT TETE awT 21 TAT THAT
TETS QTTRETE T g Rreasy aat s OH

2114

2115

0.003

Taeer woTE TSt TETE FEer FHIT TEATOT ST 6T
TereRTer, TTT TARTOT JHAT THTE FHeT St T T THAT
TETS oTTRETE T g Rready aat s O
2115

2116

0.02

Taerer woTE TSt TETE FEer FHT TEAOT ST THTE
TereRTer, TTT TERTOT JHAT THTE FHedT 3t Tl T THAT
TETE STRIETE T3 g Tal Talt 5+ OH
2116

2117

0.016

AT AIgA AT T F10TT TH==, T T TH 3975
STETE T STRTETH GAaT S8l Tt SR 19T a1 T
Ea T 1/2 B0 forames 1= a@aa 1/2 80 2 ==+
g T g g |g@Taare 03 |10 TITET gRaar

2117

2118

0.015

AT soeTw, gXea yHTe, fErerrermoft gEaTer qerhie
FOUT T STHRTLHUT FHFT AT TAT AT, TR
Tl AR aH 02 70

2118

10

2119

0.016

AT SToTITH, gXed wHTE, farererHuft gEere qerhie
FOUIT I THRTAHOT FHAOT &1 TelT STHRTLHOM, FFHOI
THAT S 02 70

2119
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2120

0.013

AT FeofeH, AR, HTEd T "gEee 1/4 20
FHAT, el AT HIgd AT BLRTH T FATAR
1/2 TR0 FTeRTITa== FgaTH== TR gcara+=s 1/2 20
RIS, AT [T s 1/4 20 e o=t /e
AT

2120
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2121

0.008

AT | AT T ATATT TIATAT TAT ATATIH JoTHTRHA,
THT THTE, AT TR0 GLAT 7+ T 3dt ot
ez 1/3 R0 vaaweft 7= 579 1/3 B0 draraw
SHATA RS AT a7 eaTterds 8 1/3 B0 .93
STRTST T THATIA Hg@Taar 02

2121
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2122

0.01

AT AT, AfeasaTE TR0 g gHaTE I

STATEA AT, T =TT FerdT= SIqaaT <4l 9ol
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FTATAE, THIHAE [ SAATGH ALH AT TelT TG
KSR EIE LR E L S EERE R ERTEC IR 1l
FHATTA, STTF T TR Tt Tt et STehrerdoft
2122
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EEl 0.025

T AT, AFTTHATE T HEHE GHATR TF
STATa AT, FarFTe TERT0T ForeTeea STEaT a1 Tt
FOTATAE, THIAE [ STATGH ALH AT Tell TG
ST, TR THOf TaRTor e, 29t a5t Ot
FHATTA, ST T TR Tt Tt Telt Sehrerdoft
2123

15

2152

EEl 0.005

AT | AT [ SFATET AT T, ATH AT TH
TR AT THE
2152

16

2153

EiEl 0.005

T I AT [ AF TG AT T, 9qTH AT T
FFATET ATAT THE
2153
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EiEl 0.008

AT FeofierH, TR, STad T "eee 1/4 20
FHAAT, Tral AT HIGH AT FLLETH T FATAS
1/2 TR0 aTerTIfa== FgaT== TR0 acata+=s 1/2 20
TERTS] , ATATTH AT qrer=es 1/4 B0 e adt Jrega

AT
2159
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TH TAW, HAH, Trawava, FHeas T e
TTHATA JHATA [ AT G Tt el qariad
1/4 R0 “fremw e, gt ez g
FAATH 1/4 TR0 Fezwol T TIRIET SHT, TATIAG
ERTOT ST UHTReft TET OdT SRl AR
qrTE 1/4 B0 THer=wg Feremaes O R qeata
EEIREIRERIRE]

2162
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EEl 0.01

AT FeofierH, TR, STad T "eEee 1/4 20

FHAAL, ral AT Higd AT HLYITH TN FATA=
1/2 TR0 aTerTIfa== FgaT== TR0 gaata+=s 1/2 20
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AT T TSI

L STl 5
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AT FeofeH, AR, SHTEd T "gEee 1/4 20
FHAAL, ral AT Higd AT HLYITH T FATA=
1/2 TR0 aTerTITa== FgaT== TR gcara+=s 1/2 20
TRTS] , ATATIH [T qTer=es 1/4 20 fawer udt Jrga
AT
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22 %% ||fashr
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AT TR AT, I AT, T AT Feda<t Tell

TATHIET THSAR, qAH, Tara 3 FHAET T
TR ZIATHT, GHATTAE T Seaw ol Uanraefiaat
Tt TRHIT FHAST T e, THAA G HIATag ¥

o Feat & gt e, grieT e =
BRI e -t
2169

23 Rso ST

0.026

AT FeofierH, TR, STad T "eEee 1/4 20
FHAAT, Gral AT HIGH AT FLLETH T FATAS
1/2 TR0 FTeTIfaT FgaTa=a TR0 qeara+s 1/2 g0
TERTS] , ATATTH AT qrer=es 1/4 B0 e adt Jrega

AT
2170

24 2171 rEar

0.008

TGS GHL A 9 (3) T
2171

25 2172 ||f_sir

0.021

Y T A T FAH AR, T qaF T 3975
THTE T IHTETH GAaT dd1 T S| e a1l I
g T 1/2 B0 famaes = a@aa 1/2 80 2 =+
e 7 g g ge@rda 03 910 TAET gEar

2172

26 2173 ||
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T A Arelr T FeMH THAR, T qaF A 3973
STETE T TRTETH AT SaT Tt SR 9 a1 T
Ta T 1/2 R0 fame= 7 a@aa 1/2 B0 2 wFw

e 7 g fag gearda 03 |10 Ty gEar
2173

27 2174  |[ET=wTr 0.008|[3TTEvs A¥FE a7 9 (3)
2174

28 2175  |[E=wTr 0.043|[3TTEvE aTFE av 9 (3)

2175
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29
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ITEIE GLRL A 9 (3) T
2206

30

2207

T

0.008

AT Higa et T F1 =R, T TaF TH TS
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T T 1/2 B0 foame= 7= a@ea 1/2 B0 2 w=w
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AT TTRATAOT T THALTAT
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32

2214

El
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AT THATIIOT [ TTHALAT
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AT IH AT T AATT STIATAT TAT ATATIH JoTHTRHA,
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AT RS AT T eaTterds 8 1/3 B0 .93
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SHATA RS AT a7 earterds 8 1/3 B0 .93
TRTLT T THATCA Hg@Taar 02
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35
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0.025

IAEIE GHL A 9 (3) T
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2220

0.005

TR, AT T Faew 1/2 B0 sradt g6 e

T STATHTI GHAAT, T T STTAHTT TEUAH THTE,
TTHEAET TR0 emeaoft faeer &t adt fEremesft
AT, faeer Fvg TRTT AreEerH ofed yHTE T
FTAT Tg@TdaT 02

2220
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0.007

ofT strerTH, geed wATE, ermermit T gehe
FOUT T THRTLAHUT FFHAT AT TAT THTLTHO, TR
AT SR 02 70
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0.026

IAEIE GLHRL A 9 (3) T
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aeer yoTE ST JETE Feer FHTL TEAOT ST 6T
TereRTer, T TARTOT JHAT TS FHedT St T T THAT
TETS QTTRETE T g Rreasy aat s OH
2296 M
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AT TUT ATA, TAT ATA, T(avg ATA, T TIAT, TATT
HIEA AT, AFeaTaTaal Tet JeraTer f¥rg, st omg =

KEEREUES
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41
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AT ST g o T
1542
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AT T ATA, FTAL ATA, T(avg ATA, TATT TIAT, TATA
HIEA AT, AFraaTaal TedT AT 2, ST o O

AL TS
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1544
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AT T ATA, FTAT ATA, T(avg ATA, T TIAT, TATA
HTEA AT, AFraaTaal Todt AT 2, ST o O

AL TS
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1545
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AT T ATA, FTAT ATA, T(avg ATA, T TIAT, TATA
HIEA AT, AFraaTaal Todt AeraTer g, 3Tt og O
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1546
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T 3H 12 T 10 AT H2T 2ot Tt T [¥g, HT
T T g, AT aw T o g, wover, Ager gEerr
HATATEH, ST aaT TAT AT 7
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FETET AT (68 T Tooh W AT T T3,
1548
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47

1549

Hkl
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TETE AT T8 T Goehl e AT T a9,
e, o] T garET sl ot o g e
1549
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Ay, o] T garET Bl o o g e
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AT ST g o T
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56
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AT ST g o T
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57
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1625

60

1626

E

0.012

ATt 2=t Tt g R&ig, e fig 5% Fre /e,
g T, Fv fifg 1 7o i g e 1 adta
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1630
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1643
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CIPECAE A E R |
1644

66 1645  |[fAstr
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AT ST g o F
1645
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ET ] Y
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ATHT FHTL, A, FTHT TR0 Tl ATA, TET 3T T T
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AL TS
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0.02

TGS LHL a3 9 (3) T
1647
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AT T ATA, TAL ATA, Tfavg AT, TAMT TIAT, TIATT
R, TTSies AT TARTOT ST, ST a7 Telt AT,
SATHT FHTE, ST, STAT [T TIEA AT, FIAT 6T Tl
g AT, AFraATSal TedT AT 18, T oTg T

KEEEEUES
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AT T AT, T ATA, Travg AT, T TIAT, TIATT
g, TToIeg ST TARTOT AT, 3T 3ot Tt |
g AT, AFraaTaal TedT AT [org, T oTg T
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KEEEEUES
1649
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ofT T90F 1, FAT ATA, Tz AT, TRV FIAT, TATT
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KEEEEUES
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EEl 0.01
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AL TS
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EEl 0.01
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AL TS
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oA e g O g
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79
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oY I g, ot T2 ooy e T, fiar T oot
AThTT ST Ielt = 8
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1032

0.005

oft a7 g, o T8 oTor =rea g, aT 3 weht
ATHIAT T&T Tt Jraw forg
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1033

0.005

oft Iy 2, zorw g omror e fr, e 3 ool
ATHIAT T&T TlT Jraw forg
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82

1034

0.005

oft I g, o T oTor =reaet g, ftaT ot et
AThIT T T It Hraw g
1034

83

1035

0.005

oft I g, o T orTor =reaet g, ftaT 3t et
AR 2T It Hraw g
1035

84

1041

0.014

fore, 17 & =1 e, erme 7, #ew & seie
TOE TRTOT a7 24T 2t et a=ar 1/4 {0 e g v
e, Trfea &g o qram &g, ot 3=t 9eft araw
e 1/4 R0 7=z 2, o o, = 2, ot o
T A 5, FAer B o Feaet g, g A
¥ g, g fag, wver %, oo g &=, o
AT Tt i e, v [ o A g e
T v &g, 9 e O 3w 4, =aw fE = Foe
&2, |1 {8 T o= e i T et {7, srerran
AT TAT ST T6g, GIHET gt Tolt qew &7 1 ag
T T8, AT & adt g9 [FrE, T [ 9 F9A

g, Tovs g T wiguTe &, erear 3=t welt wigurer
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1041

85

1042
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e, #1v & oo T, Terme e, e 6 s
g TETor AT ZAT 2T gt F=ar 1/4 20 o e
g, Trfea &g o Jram &g, ot 3ot weft s
g 1/4 R0 zvav &g, o g, =a &g, wom g
T A 52, et {1 e [, g R
a7 fag, qror fag, wer e, aemr & &, ot
Tt T F e, e A o A g ew FE
T T 7, s B O e e, = e o g
g, Arad g 0 a9 98 97 0= s [#%, Serat
AT Tt e fiE, T & awt aEm ¥ 7 9g
T g, TaT & |t a=a FE, =90 g O FOra
g, o g T AigaTe (&2, orear <&t gt wigare
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EEl 0.024

T &2, Torew 82, 37 &2 o e 4, 3w e
e, &1 & 1 v, qerme e, F 6 s
TOE TERTOT A= 26T 3T O T F=ar 1/4 {0 Tem g
g, Trfea &g o qram &g, ot 3=t 9eft araw
g 1/4 R0 zwav &g, e g, =ra g, o g
T A 5, Fwer {1 weaer g, g e
¥ g, gror fg, waer &, oo v &, s
AT Tt i e, T [ T AR e e 6
T 7 g, e 6 = e 5, 7w (6 = e
e, e & 7 7 e o o st 6, sterman
ST T T g, GIAET 3ot Tolt qew 7 1= ag
T T8g, AT <= udlt a=e [Fre, w9 [ O F9
1043

87

1044

EEl 0.03

g, 37 e O Jwaaw, @ 6, 0= 1 s9die
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g TaTor aea gaT 3T gt a=ar 1/4 20 o A I
2, AR g o e R, efiehrar 34t ool Jrea
g 1/4 R0 zvav &g, o &g, =a &g, wom g
T 7 52, e {1 wee [, g e =
e g, qrer g, waer &, e v &, s
AT Tt i e, T g O A g e
T 7 g, e 6 = e 6, 7w (6 o e
e, wraa & 7 7= e o1 o vt {6, sterman
AT T T e (g, giREm 24t adlt e g = g
= T, AT 24t ot a=e e, w6 o O Fure
g, wores B o wfgurer g, eear T ot wigarer
1044

88

1045

0.02

e, #1v & oo v, Torme e, e 6 st
Torg TENTOT AT T T et aear 1/4 0 T A
g, AR g qaror e R, efishiar 3t welt drem
g 1/4 R0 372z 2, o g, 7a< g, w7 e
T A 5, et {1 wee [, g e =
¥ g, g fg, waer &%, oo v &, s
Tt T F e, = g o A g ew fE
T 7 g, A e 7 e e, A9 i o
g, drad g T 7= 42 o1 0= oot A, sena
AT T T ererer (g, giRET 24t aelt e g = g
o g, /a1 &1 9|t a9 fe, T4 {4 T FI7
1045

89

1046

0.025

fire, 17 frg T Arawrw, ome o, F e g s
TRrg TETOT AT AT T e aear 1/4 20 T A
g, Tiea fag T wrae (4, AT &t 9ot Jra|
g 1/4 20 Tz g, Fow R, 5a¢ e, wow 5
T A 5, FAer {1 Feaer g, g e
e g, g g, waer &, o v e, s
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AT Tt i e, v g o A g e e

T 7 o, T o T e e, w9 oY @ g
g, Trad 8 o a= fAg o1 o srere &, sterrar
AT TAT T foE, AT T aelt dew 7 = g

T T8, AT & I F=e [FrE, T [ O F9
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[T.5. NH-12037/18/2013/UR/NH-11(Vol.V)/3D]

g A e, FAeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3764(E).—Whereas The Central Government, in exercise of the powers conferred by sub-section (1) of
Section 3A of the National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), hereby declares
its intention to acquire the land specified in the Schedule annexed to the notification of the Government of India,
Ministry of Road Transport and Highways, bearing notification number S.O. 3106(E) dated 11.07.2025, which was
published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii), for the public purpose of
maintenance, management and operation for the treatment of landslide areas on National Highway No. (134) 94,
which has been approved in principle, in Dunda and Barkot Tehsils of Uttarkashi district in the State of Uttarakhand,
from km 8.700 to 9.030 (village Hareti), km 10.850 to 11.035 (village Panoth), km 14.890 to 14.970 (village Geonla),
km 16.900 to 17.050 (village Jaspur) and km 53.670 to 53.810 (village Barkot).

And the substance of the said notification was published in accordance with sub-section (3) of Section 3A of
the said Act in both Amar Ujala (Hindi) and Hindustan Times (English) newspapers on 23.07.2025.

Whereas the competent authority has received objections filed under Section 3C, which have been considered
and duly disposed of.

And the competent authority has submitted its report to the Central Government in pursuance of sub-section (1)
of Section 3D of the said Act.

Therefore, now the Central Government, having received the said report of the competent authority and in
exercise of the powers conferred by sub-section (1) of Section 3D of the Act, hereby declares that the land specified in
the said Schedule should be acquired for the aforementioned purpose.

And now the Central Government, in pursuance of sub-section (2) of Section 3D of the said Act, hereby
declares that upon the publication of this notification in the Official Gazette, the land specified in the said Schedule
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures to be acquired for National Highway
No-134(94) in the stretch of land From Chainge Km. 8.700 to Km. 9.030 (Hareti), Km 10.850 to 11.035
(Panoth), Km 14.890 to Km 14.970(Genwla) , Km 16.900 to Km 17.050 (Jaspur) and Chainge 53.670 to

53.870(Barkot) in the district of UTTARKASHI in the state of UTTARAKHAND.

|State: UTTARAKHAND ||District: UTTARKASHI |
SI. No. |[Survey/Plot|[Type of Land || Nature of Land Area|| Name of Land Owner/Interested Person
Number (in
Hectares)
L 2 Jf 3 4 | s | 6 |

[Taluk: Dunda |

|Village: Jaspur |

1 2060 Private Agriculture 0.005(|Shri Asharam, Hardev Prasad, Vishalmani sons
Mulki Ram, Krishna son Prakashmani,
Rukmani Devi wife Prakashmani,Rukmani
wife of Anandram 02 Sa

2060

2 2064 |[Private lAgriculture || 0.008||Dinesh Prasad, Vijay Prasad, Sarvesh Kumar
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sons Jagdish Prasad, Vikas, Yogesh sons
Yamuna Prasad, Basanti Devi wife Yamuna
Prasad, Shaktiprasad son Harikrishna,
Gangeshwari wife Banchu Ram

2064

2065 M

Private

Agriculture

0.009

Dinesh Prasad, Vijay Prasad, Sarvesh Kumar
sons Jagdish Prasad, Vikas, Yogesh sons
Yamuna Prasad, Basanti Devi wife Yamuna
Prasad, Shaktiprasad son Harikrishna,
Gangeshwari wife Banchu Ram

2065 M

2066 M

Private

Agriculture

0.006

Dinesh Prasad, Vijay Prasad, Sarvesh Kumar
sons Jagdish Prasad, Vikas, Yogesh sons
Yamuna Prasad, Basanti Devi wife Yamuna
Prasad, Shaktiprasad son Harikrishna,
Gangeshwari wife Banchu Ram

2066 M

2114

Private

Agriculture

0.003

Dinesh Prasad, Vijay Prasad, Sarvesh Kumar
sons Jagdish Prasad, Vikas, Yogesh sons
Yamuna Prasad, Basanti Devi wife Yamuna
Prasad, Shaktiprasad son Harikrishna,
Gangeshwari wife Banchu Ram

2114

2115

Private

Agriculture

0.003

Dinesh Prasad, Vijay Prasad, Sarvesh Kumar
sons Jagdish Prasad, Vikas, Yogesh sons
Yamuna Prasad, Basanti Devi wife Yamuna
Prasad, Shaktiprasad son Harikrishna,
Gangeshwari wife Banchu Ram

2115

2116

Private

Agriculture

0.02

Dinesh Prasad, Vijay Prasad, Sarvesh Kumar
sons Jagdish Prasad, Vikas, Yogesh sons
Yamuna Prasad, Basanti Devi wife Yamuna
Prasad, Shaktiprasad son Harikrishna,
Gangeshwari wife Banchu Ram

2116

2117

Private

Agriculture

0.016

Shri Mohan Lal son of Kashiram, Ramchand
son of Sevak Ram, Devendra Prasad son of
Tikaram, Sunita Devi wife of Tikaram, Roshan
Lal son of Sevak Ram 1/2 share, Shivanand
son of Baldev 1/2 share Rukam Singh son of
Hukam Singh co-account holder 03 sa Payasari
Khurmola

2117

2118

Private

Agriculture

0.015

Shri Asharam, Hardev Prasad, Vishalmani sons
Mulki Ram, Krishna son Prakashmani,
Rukmani Devi wife Prakashmani,Rukmani
wife of Anandram 02 Sa

2118

10

2119

Private

Agriculture

0.016

Shri Asharam, Hardev Prasad, Vishalmani sons
Mulki Ram, Krishna son Prakashmani,
Rukmani Devi wife Prakashmani,Rukmani
wife of Anandram 02 Sa

2119

11

2120

Private

Agriculture

0.013

Shri Nathiram, Parmanand, Amardev, sons of
Mahanand 1/4 share; Kamleshwar, Sundar Lal,
Mohan Lal, Farshuaram, sons of Kulanand 1/2
share; Balgovind, Brahmanand, sons of
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Satyanand 1/2 share; Prakashu, Totaram, sons
of Tarachand 1/4 share Vimala wife of Sohan
Lal.

2120

12

2121

Private

Agriculture

0.008

Shri Prem Lal son Leela Ram Jaimala wife
Leela Ram Brijmehan, Ramesh Prasad,
Sachchidanand sons Suresha Nand Pavitri Devi
wife Sureshanand 1/3 share Ratnamani son
Banchu 1/3 share Pitambar Premlal Chiranji
Lal sons Shyalik Ram 1/3 share Surya Prakash
son of Ramnarayan co-account holder 02

2121

13

2122

Private

Agriculture

0.01

Shri Satyanarayan, Shantiprasad sons
Mahanand Dharmamanand son Janardan
Subhash, Vikas sons Kushalanand Anusuya
Devi wife Kushalanand, Ramenschand son
Janardan Lakshmidevi wife Janardan
Surjamani, Chintamani sons Kamalnayan,
Dasrathi Devi wife of Kamalnayan Deepak son
Prakashmani Basanti Devi wife Prakashmani.
2122

14

2123

Private

Agriculture

0.025

Shri Satyanarayan, Shantiprasad sons
Mahanand Dharmamanand son Janardan
Subhash, Vikas sons Kushalanand Anusuya
Devi wife Kushalanand, Ramenschand son
Janardan Lakshmidevi wife Janardan
Surjamani, Chintamani sons Kamalnayan,
Dasrathi Devi wife of Kamalnayan Deepak son
Prakashmani Basanti Devi wife Prakashmani.
2123

15

2152

Private

Agriculture

0.005

Shri Prem Lal, son of Ambadatt, grandson of
Kukru Shyam Lal, grandson of Ambadatt,
grandson of Kukru

2152

16

2153

Private

Agriculture

0.005

Shri Prem Lal, son of Ambadatt, grandson of
Kukru Shyam Lal, grandson of Ambadatt,
grandson of Kukru

2153

17

2159

Private

Agriculture

0.008

ShShri Nathiram, Parmanand, Amardev, sons
of Mahanand 1/4 share; Kamleshwar, Sundar
Lal, Mohan Lal, Farshuaram, sons of Kulanand
1/2 share; Balgovind, Brahmanand, sons of
Satyanand 1/2 share; Prakashu, Totaram, sons
of Tarachand 1/4 share Vimala wife of Sohan
Lal.

2159

18

2160

Private

Agriculture

0.008

Shri Nathiram, Parmanand, Amardev, sons of
Mahanand 1/4 share; Kamleshwar, Sundar Lal,
Mohan Lal, Farshuaram, sons of Kulanand 1/2
share; Balgovind, Brahmanand, sons of
Satyanand 1/2 share; Prakashu, Totaram, sons
of Tarachand 1/4 share Vimala wife of Sohan
Lal.

2160

19

2162

Private

Agriculture

0.006

Ram Ilam, Muniram, Pitambardatt,
Kamleshwar sons Sureshanand Ramlal Premlal
sons Bhavanidatt Satyeshwari wife
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Bhavanidatt 1/4 hrs Shriram Lakhiram,
Harshamani Nityanand sons Kevalram 1/4 hrs
Chandramani son Taradatt Harishankar,
Subhashchandra sons Indramani Ekadashi
Devi wife Indramani Kamaldev son Taradatt
1/4 hrs Rameshchandra Kushala Nand son
Shyaram Sampati Devi wife Shyaram,

2162

20

2165

Private

Agriculture

0.01

Shri Nathiram, Parmanand, Amardev, sons of
Mahanand 1/4 share; Kamleshwar, Sundar Lal,
Mohan Lal, Farshuaram, sons of Kulanand 1/2
share; Balgovind, Brahmanand, sons of
Satyanand 1/2 share; Prakashu, Totaram, sons
of Tarachand 1/4 share Vimala wife of Sohan
Lal.

2165

21

2168

Private

Agriculture

0.008

Shri Nathiram, Parmanand, Amardev, sons of
Mahanand 1/4 share; Kamleshwar, Sundar Lal,
Mohan Lal, Farshuaram, sons of Kulanand 1/2
share; Balgovind, Brahmanand, sons of
Satyanand 1/2 share; Prakashu, Totaram, sons
of Tarachand 1/4 share Vimala wife of Sohan
Lal.

2168

22

2169

Private

Agriculture

0.01

Shri Ram Lal, Prem Lal, sons Bhavanidatt
Satyeshwari wife Bhavanidatt RamIlam,
Muniram, Pitambardatt, Kamleshwar sons
Sureshanand, Harisankar SubhashChandra
sons Inderamani Ekadasi Devi wife of
Inderamani, Kamaldev son of Taradatt
Rameshchandra Kushala Nand son Siyaram
Sampati Devi wife Siyaram, Dwarika Prasad
son of Chadramani Keedi Devi w/o
Chadramani.

2169

23

2170

Private

Agriculture

0.026

Shri Nathiram, Parmanand, Amardev, sons of
Mahanand 1/4 share; Kamleshwar, Sundar Lal,
Mohan Lal, Farshuaram, sons of Kulanand 1/2
share; Balgovind, Brahmanand, sons of
Satyanand 1/2 share; Prakashu, Totaram, sons
of Tarachand 1/4 share Vimala wife of Sohan
Lal.

2170

24

2171

Government

Barren

0.008

Uttarakhand Government Class 9 (3) D
2171

25

2172

Private

Agriculture

0.021

Shri Mohan Lal son of Kashiram, Ramchand
son of Sevak Ram, Devendra Prasad son of
Tikaram, Sunita Devi wife of Tikaram, Roshan
Lal son of Sevak Ram 1/2 share, Shivanand
son of Baldev 1/2 share Rukam Singh son of
Hukam Singh co-account holder 03 sa Payasari
Khurmola

2172

26

2173

Private

Agriculture

0.008

Shri Mohan Lal son of Kashiram, Ramchand
son of Sevak Ram, Devendra Prasad son of
Tikaram, Sunita Devi wife of Tikaram, Roshan
Lal son of Sevak Ram 1/2 share, Shivanand
son of Baldev 1/2 share Rukam Singh son of
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Hukam Singh co-account holder 03 sa Payasari
Khurmola
2173

27

2174

Government

Barren

0.008

Uttarakhand Government Class 9 (3) D
2174

28

2175

Government

Barren

0.043

Uttarakhand Government Class 9 (3) D
2175

29

2206

Government

Barren

0.15

Uttarakhand Government Class 9 (3) D
2206

30

2207

Private

Agriculture

0.008

Shri Mohan Lal son of Kashiram, Ramchand
son of Sevak Ram, Devendra Prasad son of
Tikaram, Sunita Devi wife of Tikaram, Roshan
Lal son of Sevak Ram 1/2 share, Shivanand
son of Baldev 1/2 share Rukam Singh son of
Hukam Singh co-account holder 03 sa Payasari
Khurmola

2207

31

2212

Private

Agriculture

0.009

Shri Ramnarayan, son of Rambharosha
2212

32

2214

Private

Agriculture

0.009

Shri Ramnarayan, son of Rambharosha
2214

33

2217

Private

Agriculture

0.005

Shri Prem Lal son Leela Ram Jaimala wife
Leela Ram Brijmehan, Ramesh Prasad,
Sachchidanand sons Suresha Nand Pavitri Devi
wife Sureshanand 1/3 share Ratnamani son
Banchu 1/3 share Pitambar Premlal Chiranji
Lal sons Shyalik Ram 1/3 share Surya Prakash
son of Ramnarayan co-account holder 02

2217

34

2218

Private

Agriculture

0.005

Shri Prem Lal son Leela Ram Jaimala wife
Leela Ram Brijmehan, Ramesh Prasad,
Sachchidanand sons Suresha Nand Pavitri Devi
wife Sureshanand 1/3 share Ratnamani son
Banchu 1/3 share Pitambar Premlal Chiranji
Lal sons Shyalik Ram 1/3 share Surya Prakash
son of Ramnarayan co-account holder 02

2218

35

2219

Government

Barren

0.025

Uttarakhand Government Class 9 (3) D
2219

36

2220

Private

Agriculture

0.005

Harshmani, Nityanand sons Kevalram 1/2 H.
Bhagwati Prasad sons Jayprakash Hemlata,
wife Jayprakash Purshotam Prasad,
Ramswaroop sons Vishalmani Vimala Devi
wife Vishalmani Madanmohan, Dinesh
Chandra sons Lakhiram Lakhiram Shanti
Prasad S/o Kalya co-account holder 02

2220

37

2224

Private

Agriculture

0.007

Shri Asharam, Hardev Prasad, Vishalmani sons
Mulki Ram, Krishna son Prakashmani,
Rukmani Devi wife Prakashmani,Rukmani
wife of Anandram 02 Sa

2224

38

2228

Government

Barren

0.026

Uttarakhand Government Class 9 (3) D
2228

O

3

2296 M

| |Private

| |Agriculture

0.003||Dinesh Prasad, Vijay Prasad, Sarvesh Kumar
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sons Jagdish Prasad, Vikas, Yogesh sons
Yamuna Prasad, Basanti Devi wife Yamuna
Prasad, Shaktiprasad son Harikrishna,
Gangeshwari wife Banchu Ram

2296 M

Village: Panoth

40

1540

Private

Agriculture

0.008

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1540

41

1542

Private

Agriculture

0.01

Shri Jaidev Singh S/O Kutta
1542

42

1543

Private

Agriculture

0.015

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1543

43

1544

Private

Agriculture

0.025

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1544

44

1545

Private

Agriculture

0.005

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1545

45

1546

Private

Agriculture

0.006

Pratyush age 12 years C/O Mother Meera Devi
wife Pravendra Singh, Meera Dev wife
Pravenda Singh,Manveer Singh, Dhanveer
Singh, Amendra Singh sons Satye Singh,
Savitri wife Satye Singh, Ganesh, Mahesh sons
Mayaram, Surjani Devi wife Maya Ram

1546

46

1548

Private

Agriculture

0.005

Vrikhodan, Atol Singh, son of Mulkiram
Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal
1548

47

1549

Private

Agriculture

0.018

Vrikhodan, Atol Singh, son of Mulkiram
Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal
1549

1550

| |Private

| |A griculture

0.031||Vrikh0dan, Atol Singh, son of Mulkiram




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 31

Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal

1550

49 1553 Government ||Barren 0.02|[Uttarakhand Government Class 9 (3) D
1553

50 1616 Private Agriculture 0.009|[Vrikhodan, Atol Singh, son of Mulkiram

Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal
1616

51 1617 Private Agriculture 0.008|[Vrikhodan, Atol Singh, son of Mulkiram
Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal
1617

52 1618 Private Agriculture 0.018|[Vrikhodan, Atol Singh, son of Mulkiram
Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal
1618

53 1619 Private Agriculture 0.021|[Vrikhodan, Atol Singh, son of Mulkiram
Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal

1619

54 1620 Private Agriculture 0.018|[Shri Jaidev Singh S/O Kutta
1620

55 1621 Private Agriculture 0.019|[Shri Jaidev Singh S/O Kutta
1621

56 1622 Private Agriculture 0.013|[Shri Jaidev Singh S/O Kutta
1622

57 1623 Private Agriculture 0.011][Shri Jaidev Singh S/O Kutta
1623

58 1624 Private Agriculture 0.02{|Shri Jaidev Singh S/O Kutta
1624

59 1625 Private Agriculture 0.039|[Vrikhodan, Atol Singh, son of Mulkiram

Narayanu, son of Balbhadru , Govindu, Surju,
sons of Sudama Chiranji Lal, S/O Chhabbi Lal
1625

60 1626 Private Agriculture 0.012|[Savitri Devi wife Dhoom Singh, Gopal Singh
alias Kripalu/Dalpati, Dham Singh, Karan
Singh sons Dalpati Singh Rahul Singh son
Harish Singh Smita, Sushmita daughter Harish
Singh Ashrafi Devi wife Harish Singh Sunil,
Sushil sons Rukam Singh Phula Devi wife
Rukam Singh

1626

61 1628 Private Agriculture 0.008|[Suvardhan, Jayvardhan, Madanmohan sons
Matvaru Jayprakash son Bhagrathu
Premprakash, Tejprakash son Lakhi urf
Lakhiram, Jaipratap, Kuldeep, Yashwant,
Mahendraprakash sons Nainu Pooja wife

Harshvardhan
1628

62 1629 Government ||Barren 0.154{|Uttarakhand Government Class 9 (3) D
1629

63 1630 Private Agriculture 0.008(|Suvardhan, Jayvardhan, Madanmohan sons

Matvaru Jayprakash son Bhagrathu
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Premprakash, Tejprakash son Lakhi urf
Lakhiram, Jaipratap, Kuldeep, Yashwant,
Mahendraprakash sons Nainu Pooja wife
Harshvardhan

1630

64

1643

Private

Agriculture

0.008

Shri Jaidev Singh S/O Kutta
1643

65

1644

Private

Agriculture

0.009

Shri Jaidev Singh S/O Kutta
1644

66

1645

Private

Agriculture

0.015

Shri Jaidev Singh S/O Kutta
1645

67

1646

Private

Agriculture

0.025

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1646

68

1647

Government

Barren

0.02

Uttarakhand Government Class 9 (3) D
1647

69

1648

Private

Agriculture

0.023

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1648

70

1649

Private

Agriculture

0.02

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1649

71

1650

Private

Agriculture

0.013

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1650

72

1838

Private

Agriculture

0.01

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1838

73

1862

Private

Agriculture

0.017

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
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Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1862

74

1863

Private

Agriculture

0.01

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath, Rajendra Lal, son of
Bhopalu, Deveshwari Devi, wife of Bhopalu,
Shri Jaidev Singh S/O of Kutta

1863

75

1864

Private

Agriculture

0.01

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1864

76

1865

Private

Agriculture

0.01

Shri Darshan Lal, Kunwar Lal, Ravindra Lal,
sons of Bhola Dashrath Singh, Rajendra Lal,
son of Bhopalu, Deveshwari Devi, wife of
Bhopalu, Amit Kumar, Anuj, Aman, sons of
Sohan Lal, Sona Devi, wife of Sohan Lal,
Shakuntala Devi wife of Yashpal Singh, Amit
Shah son of Suvardhan Shah

1865

71

1866

Private

Agriculture

0.007

Shri Jaidev Singh S/O Kutta
1866

Village: Hareti

78

1030

Private

Agriculture

0.014

Shri Prem Singh, Elam Singh sons Chandan
Singh, Sita Devi wife Chandan Singh, Pramod
Singh , Rohit Singh sons Soban Singh,
Shaukina Devi wife Soban Singh

1030

79

1031

Private

Agriculture

0.014

Shri Prem Singh, Elam Singh sons Chandan
Singh, Sita Devi wife Chandan Singh, Pramod
Singh , Rohit Singh sons Soban Singh,
Shaukina Devi wife Soban Singh

1031

80

1032

Private

Agriculture

0.005

Shri Prem Singh, Elam Singh sons Chandan
Singh, Sita Devi wife Chandan Singh Pramod
Singh Rohit Singh sons Soban Singh, Shaukina
Devi wife Soban Singh

1032

81

1033

Private

Agriculture

0.005

Shri Prem Singh, Elam Singh sons Chandan
Singh, Sita Devi wife Chandan Singh Pramod
Singh Rohit Singh sons Soban Singh, Shaukina
Devi wife Soban Singh

1033

82

1034

Private

Agriculture

0.005

Shri Prem Singh, Elam Singh sons Chandan
Singh, Sita Devi wife Chandan Singh Pramod
Singh Rohit Singh sons Soban Singh, Shaukina
Devi wife Soban Singh

1034

&3

1035

Private

Agriculture

0.005

Shri Prem Singh, Elam Singh sons Chandan
Singh, Sita Devi wife Chandan Singh Pramod
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Singh Rohit Singh sons Soban Singh, Shaukina
Devi wife Soban Singh
1035

84

1041

Private

Agriculture

0.014

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra
Singh son Mahipal Singh Shanta Devi wife
Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh

1041

85

1042

Private

Agriculture

0.023

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra
Singh son Mahipal Singh Shanta Devi wife
Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh

1042

86

1043

Private

Agriculture

0.024

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram,
Gulab Singh, Kendra Singh,Jaiveer Singh sons
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Vanya Hansa Devi wife Vanya 1/4 son [lam
Singh ,Prem Singh sons Chandan Singh. Sita
Devi wife Chandan Singh, Pramod Singh,
Rohit Singh sons Soban Singh, Shaukeena
Devi wife Sovan Singh 1/4 Share Inder Singh,
Kalam Singh, Chatar Singh, Bhajan Singh sons
Nain Singh, Kamal Singh son Sabbal Singh,
Hukam Singh son Ludar Singh, Suresh Singh
Manesh Singh, sons Fateh Singh, Vijni Devi
wife Fateh Singh, Pyaar Singh son Narayan
Singh, Balam Singh son Ratan Singh, Bhag
Singh son Kunwar Singh, Chatar Singh son
Kripal Singh, Sovat Singh son of Vachan
Singh, Anup son of Alel Singh, Jashoda Devi
wife Alel Singh, Sumitra Devi wife Laxman
Singh son daughter-in-law Bachan Singh, Sita
Devi wife Bachan Singh, Rukum Singh son
Kripal Singh, Gajendra Singh son Mahipal
Singh, Shanta Devi wife Mahipal Singh, Jaipal
Singh, Vijaypal Singh sons Satye Singh

1043

87

1044

Private

Agriculture

0.03

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra
Singh son Mahipal Singh Shanta Devi wife
Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh

1044

88

1045

Private

Agriculture

0.02

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
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Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra
Singh son Mahipal Singh Shanta Devi wife
Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh

1045

89

1046

Private

Agriculture

0.025

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra
Singh son Mahipal Singh Shanta Devi wife
Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh

1046

90

1047

Private

Agriculture

0.03

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra

Singh son Mabhipal Singh Shanta Devi wife
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Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh
1047

91

1048

Private

Agriculture

0.023

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra
Singh son Mahipal Singh Shanta Devi wife
Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh

1048

92

1049

Private

Agriculture

0.014

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram Gulab
Singh Kendra Singh Jaiveer Singh sons Vanya
Hansa Devi wife Vanya 1/4 son Ilam Singh
Prem Singh sons Chandan Singh Sita Devi
wife Chandan Singh Pramod Singh, Rohit
Singh sons Soban Singh Shaukeena Devi wife
Sovan Singh 1/4 HO Inder Singh Kalam Singh,
Chatar Singh, Bhajan Singh sons Nain Singh
Kamal Singh son Sabbal Singh Hukam Singh
son Ludar Singh Suresh Singh Manesh Singh,
sons Fateh Singh Vijni Devi wife Fateh Singh
Pyaar Singh son Narayan Singh Balam Singh
son Ratan Singh Bhag Singh son Kunwar
Singh Chatar Singh son Kripal Singh Sovat
Singh son of Vachan Singh Anup son of Alel
Singh Jashoda Devi wife Alel Singh Sumitra
Devi wife Laxman Singh son daughter-in-law
Bachan Singh Sita Devi wife Bachan Singh
Rukum Singh son Kripal Singh Gajendra
Singh son Mahipal Singh Shanta Devi wife
Mabhipal Singh Jaipal Singh Vijaypal Singh son
Satye Singh

1049

93

1050

Private

Agriculture

0.01

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram,

Gulab Singh, Kendra Singh,Jaiveer Singh sons
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Vanya Hansa Devi wife Vanya 1/4 son [lam
Singh ,Prem Singh sons Chandan Singh. Sita
Devi wife Chandan Singh, Pramod Singh,
Rohit Singh sons Soban Singh, Shaukeena
Devi wife Sovan Singh 1/4 Share Inder Singh,
Kalam Singh, Chatar Singh, Bhajan Singh sons
Nain Singh, Kamal Singh son Sabbal Singh,
Hukam Singh son Ludar Singh, Suresh Singh
Manesh Singh, sons Fateh Singh, Vijni Devi
wife Fateh Singh, Pyaar Singh son Narayan
Singh, Balam Singh son Ratan Singh, Bhag
Singh son Kunwar Singh, Chatar Singh son
Kripal Singh, Sovat Singh son of Vachan
Singh, Anup son of Alel Singh, Jashoda Devi
wife Alel Singh, Sumitra Devi wife Laxman
Singh son daughter-in-law Bachan Singh, Sita
Devi wife Bachan Singh, Rukum Singh son
Kripal Singh, Gajendra Singh son Mahipal
Singh, Shanta Devi wife Mahipal Singh, Jaipal
Singh, Vijaypal Singh sons Satye Singh

1050

94

1051

Private

Agriculture

0.011

Pulam Singh Son Devi Singh Ankit Son
Mulayam Singh Surila Devi wife Mulayam
Singh

1051

95

1052

Private

Agriculture

0.005

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram,
Gulab Singh, Kendra Singh,Jaiveer Singh sons
Vanya Hansa Devi wife Vanya 1/4 son Illam
Singh ,Prem Singh sons Chandan Singh. Sita
Devi wife Chandan Singh, Pramod Singh,
Rohit Singh sons Soban Singh, Shaukeena
Devi wife Sovan Singh 1/4 Share Inder Singh,
Kalam Singh, Chatar Singh, Bhajan Singh sons
Nain Singh, Kamal Singh son Sabbal Singh,
Hukam Singh son Ludar Singh, Suresh Singh
Manesh Singh, sons Fateh Singh, Vijni Devi
wife Fateh Singh, Pyaar Singh son Narayan
Singh, Balam Singh son Ratan Singh, Bhag
Singh son Kunwar Singh, Chatar Singh son
Kripal Singh, Sovat Singh son of Vachan
Singh, Anup son of Alel Singh, Jashoda Devi
wife Alel Singh, Sumitra Devi wife Laxman
Singh son daughter-in-law Bachan Singh, Sita
Devi wife Bachan Singh, Rukum Singh son
Kripal Singh, Gajendra Singh son Mahipal
Singh, Shanta Devi wife Mahipal Singh, Jaipal
Singh, Vijaypal Singh sons Satye Singh

1052

96

1054

Private

Agriculture

0.017

Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1054

97

1055

Private

Agriculture

0.019

Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1055

98

1057

Private

Agriculture

0.023

Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
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||[1057

99

Private

Agriculture

0.009]|[Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1058

100

1059

Private

Agriculture

0.01{|Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1059

101

1060

Private

Agriculture

0.024|[Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1060

102

1061

Private

Agriculture

0.034|[Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1061

103

1062

Private

Agriculture

0.013||[Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram,
Gulab Singh, Kendra Singh,Jaiveer Singh sons
Vanya Hansa Devi wife Vanya 1/4 son Ilam
Singh ,Prem Singh sons Chandan Singh. Sita
Devi wife Chandan Singh, Pramod Singh,
Rohit Singh sons Soban Singh, Shaukeena
Devi wife Sovan Singh 1/4 Share Inder Singh,
Kalam Singh, Chatar Singh, Bhajan Singh sons
Nain Singh, Kamal Singh son Sabbal Singh,
Hukam Singh son Ludar Singh, Suresh Singh
Manesh Singh, sons Fateh Singh, Vijni Devi
wife Fateh Singh, Pyaar Singh son Narayan
Singh, Balam Singh son Ratan Singh, Bhag
Singh son Kunwar Singh, Chatar Singh son
Kripal Singh, Sovat Singh son of Vachan
Singh, Anup son of Alel Singh, Jashoda Devi
wife Alel Singh, Sumitra Devi wife Laxman
Singh son daughter-in-law Bachan Singh, Sita
Devi wife Bachan Singh, Rukum Singh son
Kripal Singh, Gajendra Singh son Mahipal
Singh, Shanta Devi wife Mahipal Singh, Jaipal
Singh, Vijaypal Singh sons Satye Singh

1062

104

1063

Private

Agriculture

0.034|[Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1063

105

1064

Private

Agriculture

0.011]||Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1064

106

1065

Private

Agriculture

0.014||Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1065

107

1066

Private

Agriculture

0.026|[Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1066

108

1067

Private

Agriculture

0.05|[Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1067

109

1068

Private

Agriculture

0.018|[Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
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||1068

110

Private

Agriculture

0.034

Shri Virendra Singh, Surendra Singh, sons of
Atar Singh, Sobani Devi wife of Atar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mabhavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1072

111

1073

Private

Agriculture

0.02

Shri Virendra Singh, Surendra Singh, sons of
Atar Singh, Sobani Devi wife of Atar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mahavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1073

112

1074

Private

Agriculture

0.009

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singh

1074

113

1075

Private

Agriculture

0.015

Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
1075

114

1076

Private

Agriculture

0.02

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singh
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|l1076

115 1077 Private

Agriculture

0.01

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singh

1077

116 1078 Private

Agriculture

0.016

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singh

1078

117 1079 Private

Agriculture

0.021

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singh

1079

118 1080 Private

Agriculture

0.019

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singh

1080

119 1081 Private

Agriculture

0.013

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singh

1081

120 1082 Private

Agriculture

0.01

Shailendra Singh, Manveer Singh, Balveer
Singh, Deepak Singh sons Govind Singh,
Pulma Devi wife Govind Singh, Vipendra
Singh, Anmol Singh sons Budhi Singh,
Jaiveeri Devi wife Budhi Singhudhi Singh
1082

121 1083 Government

Barren

0.045

Uttarakhand Government Class 9 (3) D
1083

122 1436 Private

Agriculture

0.007

Shri Inder Singh, Kalam Singh, Chatar Singh,
Bhajan Singh, sons Nain Singh, Kamal Singh,
son of Sabbal Singh, 1/3 Share, Pyaar Singh,
son of Narayan Singh, Mrs. Kamal Dei, Panni
,Narayan Singh, Balam Singh, son of Ratan
Singh, 1/3 h, Hukam Singh, Fateh Singh, son
of Ludar Singh 1/

1436

123 1437 Private

Agriculture

0.016

Shri Kamal Singh, son of Sabbal Singh, 1/2
share; Hukum Singh, Fateh, son of Ludru
Singh, 1/2 share.

1437

124 1438 Private

Agriculture

0.018

Shri Kamal Singh, son of Sabbal Singh, 1/2
share; Hukum Singh, Fateh, son of Ludru
Singh, 1/2 share.

1438

l12s 1439 |[Private

| |Agriculture

0.009

||Shri Kamal Singh, son of Sabbal Singh, 1/2
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share; Hukum Singh, Fateh, son of Ludru
Singh, 1/2 share.
1439

126

1440

Private

Agriculture

0.01

Shri Inder Singh, Kalam Singh, Chatar Singh,
Bhajan Singh, sons Nain Singh, Kamal Singh,
son of Sabbal Singh, 1/3 Share, Pyaar Singh,
son of Narayan Singh, Mrs. Kamal Dei, Panni
,Narayan Singh, Balam Singh, son of Ratan
Singh, 1/3 h, Hukam Singh, Fateh Singh, son
of Ludar Singh 1/

1440

127

1441

Private

Agriculture

0.013

Shri Inder Singh, Kalam Singh, Chatar Singh,
Bhajan Singh, sons Nain Singh, Kamal Singh,
son of Sabbal Singh, 1/3 Share, Pyaar Singh,
son of Narayan Singh, Mrs. Kamal Dei, Panni
,Narayan Singh, Balam Singh, son of Ratan
Singh, 1/3 h, Hukam Singh, Fateh Singh, son
of Ludar Singh 1/

1441

128

1448

Private

Agriculture

0.006

Shri Inder Singh, Kalam Singh, Chatar Singh,
Bhajan Singh, sons Nain Singh, Kamal Singh,
son of Sabbal Singh, 1/3 Share, Pyaar Singh,
son of Narayan Singh, Mrs. Kamal Dei, Panni
,Narayan Singh, Balam Singh, son of Ratan
Singh, 1/3 h, Hukam Singh, Fateh Singh, son
of Ludar Singh 1/

1448

129

1451

Private

Agriculture

0.008

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram,
Gulab Singh, Kendra Singh,Jaiveer Singh sons
Vanya Hansa Devi wife Vanya 1/4 son Illam
Singh ,Prem Singh sons Chandan Singh. Sita
Devi wife Chandan Singh, Pramod Singh,
Rohit Singh sons Soban Singh, Shaukeena
Devi wife Sovan Singh 1/4 Share Inder Singh,
Kalam Singh, Chatar Singh, Bhajan Singh sons
Nain Singh, Kamal Singh son Sabbal Singh,
Hukam Singh son Ludar Singh, Suresh Singh
Manesh Singh, sons Fateh Singh, Vijni Devi
wife Fateh Singh, Pyaar Singh son Narayan
Singh, Balam Singh son Ratan Singh, Bhag
Singh son Kunwar Singh, Chatar Singh son
Kripal Singh, Sovat Singh son of Vachan
Singh, Anup son of Alel Singh, Jashoda Devi
wife Alel Singh, Sumitra Devi wife Laxman
Singh son daughter-in-law Bachan Singh, Sita
Devi wife Bachan Singh, Rukum Singh son
Kripal Singh, Gajendra Singh son Mahipal
Singh, Shanta Devi wife Mahipal Singh, Jaipal
Singh, Vijaypal Singh sons Satye Singh

1451

130

1457

Private

Agriculture

0.01

Kuwar Singh, Rajendra Singh, Dev Singh sons
Gaur Singh Upendra Singh, Ranveer Singh
sons Kundan Singh, Rukmani Devi wife
Kundan Singh Veer Singh son Nandram,
Gulab Singh, Kendra Singh,Jaiveer Singh sons
Vanya Hansa Devi wife Vanya 1/4 son Ilam
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Singh ,Prem Singh sons Chandan Singh. Sita
Devi wife Chandan Singh, Pramod Singh,
Rohit Singh sons Soban Singh, Shaukeena
Devi wife Sovan Singh 1/4 Share Inder Singh,
Kalam Singh, Chatar Singh, Bhajan Singh sons
Nain Singh, Kamal Singh son Sabbal Singh,
Hukam Singh son Ludar Singh, Suresh Singh
Manesh Singh, sons Fateh Singh, Vijni Devi
wife Fateh Singh, Pyaar Singh son Narayan
Singh, Balam Singh son Ratan Singh, Bhag
Singh son Kunwar Singh, Chatar Singh son
Kripal Singh, Sovat Singh son of Vachan
Singh, Anup son of Alel Singh, Jashoda Devi
wife Alel Singh, Sumitra Devi wife Laxman
Singh son daughter-in-law Bachan Singh, Sita
Devi wife Bachan Singh, Rukum Singh son
Kripal Singh, Gajendra Singh son Mahipal
Singh, Shanta Devi wife Mahipal Singh, Jaipal
Singh, Vijaypal Singh sons Satye Singh

1457

131

1458

Private

Agriculture

0.02

Shri Prem Singh, Elam Singh sons Chandan
Singh, Sita Devi wife Chandan Singh, Pramod
Singh, Rohit Singh sons Soban Singh,
Shaukina Devi wife Soban Singh

1458

132

1459

Private

Agriculture

0.013

Pulam Singh Son Devi Singh, Ankit Son
Mulayam Singh,Surila Devi wife Mulayam
1459

133

1460

Private

Agriculture

0.018

Pulam Singh Son Devi Singh, Ankit Son
Mulayam Singh, Surila Devi wife Mulayam
1460

134

1461

Private

Agriculture

0.034

Pulam Singh Son Devi Singh, Ankit Son
Mulayam Singh, Surila Devi wife Mulayam
Singh

1461

135

1462

Private

Agriculture

0.024

Pulam Singh Son Devi Singh, Ankit Son
Mulayam Singh, Surila Devi wife Mulayam
Singh

1462

136

1463

Private

Agriculture

0.028

Pulam Singh Son Devi Singh, Ankit Son
Mulayam Singh, Surila Devi wife Mulayam
Singh

1463

137

1464

Private

Agriculture

0.023

Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
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Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mabhavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1464

138

1465

Private

Agriculture

0.029

Shri Khushpal Singh, Dhamendra Singh sons
Pratap Singh, Bhajani Devi wife Pratap Singh,
Nihal Singh, Atol Singh son Dhyan Singh,
Ramdei wife Dhyan Singh

1465

139

1483

Private

Agriculture

0.012

Pulam Singh Son Devi Singh, Ankit Son
Mulayam Singh, Surila Devi wife Mulayam
Singh

1483

140

1485

Private

Agriculture

0.012

Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mahavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1485

141

1486

Private

Agriculture

0.01

Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mahavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1486
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142 1487 Private Agriculture 0.005|[Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mabhavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1487

143 1488 Private Agriculture 0.015|[Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mahavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1488

144 1489 Private Agriculture 0.008(|Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
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Singh, Pulama Devi wife of Govind Singh,
Mahavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

1489

145 950

Private

Agriculture

0.02

Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mabhavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

950

146 951

Private

Agriculture

0.01

Shri Bhagwan Singh son of Dharam Singh
Lakhiram son of Gopi
951

147 964

Private

Agriculture

0.014

Shri Virendra Singh, Surendra Singh, sons of
Attar Singh, Sovani Devi wife of Attar Singh,
Kunwar Singh son of Madia, Pingla Devi wife
of Madia, Ramendra son of Kundan Singh,
Purnadevi wife of Kundan Singh 1/6 share,
Khushpal Singh, Dharmendra Singh, sons of
Pratap Singh, Bhajani Devi wife of Pratap
Singh, Nihal Singh, Atol Singh sons of Dhyan
Singh, Ramdei wife of Dhyan Singh 1/6 share,
Jayendra Singh son of Teg Singh, Bhupendra
Singh, Bhagendra Singh sons of Bijendra
Singh, Manika Devi wife of Bijendra Singh,
Jot Singh son of Teg Singh, Magni Devi wife
of Teg Singh, Kishan Singh, Virendra Singh
sons of Amar Singh, Atradevi wife of Amar
Singh, Shailendra Singh, Manveer Singh,
Balveer Singh, Deepak Singh sons of Govind
Singh, Pulama Devi wife of Govind Singh,
Mabhavir Singh son of Pyar Singh, Aila Devi
wife of Pyar Singh, Dil Singh, Shiv Singh sons
of Gobar Singh

964

Village: Geyonla

148 973

Private

Agriculture

0.005

Judveer Singh son of Badri Singh
973

149 974

Private

Agriculture

0.006

Judveer Singh son of Badri Singh
974

[150  ||9so

| |Private

| |Agriculture

0.008||Judveer Singh son of Badri Singh
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980

151

Private

Agriculture

0.002

Shri Atol Singh, son of Bagh Singh and
Banchu Singh,.
984 M

152

985

Private

Agriculture

0.009

Shri Atol Singh, son of Bagh Singh and
Banchu Singh
985

153

986

Private

Agriculture

0.006

Shri Atol Singh, son of Bagh Singh and
Banchu Singh
986

154

988

Private

Agriculture

0.004

Govt. Uchtar Madhyamik School Brahmkhal
(Gewla)
988

155

989

Private

Agriculture

0.005

Govt. Uchtar Madhyamik School Brahmkhal
(Gewla)
989

156

990

Private

Agriculture

0.008

Govt. Uchtar Madhyamik School Brahmkhal
(Gewla)
990

157

991

Private

Agriculture

0.013

Govt. Uchtar Madhyamik School Brahmkhal
(Gewla)
991

Total”

2.55||
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